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accepted by the Government of India
excepting those regardng inclusion of
8 new blocks which did not meet the
criteria laid down for inclusion of new
areas under the Programme.

Sub-Standard and Adulterated Pesti-
cides

4579. SHRI K. MALLANNA :
Will the Minister of AGRICULTURE
be pleased to state:

(a) whether Government have re-
ceived complaints regarding high pre-
valance of sub-standard and adulterat-
ed pesticides from some States ; and

(b) if so, the names of such States
and the steps Government have taken
or are being taken to protect the in-
terests of agriculturists and horticul-
turists from this evil practice ?

THE MINISTER OF STATE IN
THE MINISTRIES OF AGRICUL-
TURE AND RURAL DEVELOP-
MENT (SHRI R.V. SWAMINA-
THAN): (a) and (b). From the reports
received from the insecticides labora-
tories of various States and the findings
of the survey teams constituted by the
Government of India to report on the
status of quality control of the insec-
ticides, the Government observe that
sub-standard insecticides are being
sold in varying quantities in all-the
States and Union Territories ;

The Government of India has taken
the follow_ng steps to protect the in-
terests of agriculturists and horticul-
turists for maintaining the quality of
pesticides:—

(1) The States have been requsted
to strengthen the laboratories
faciiities ;

(11) The Central Government has
earmarked a capacity of analy-
sis of 1200 samples per year
from those States and Union
Territories where the labora-

tories are not existing/not fully
functioning. y
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(iii) The State Governments have
been requested to tighten the-
enforcement machinery ; and -

(iv) Training courses have been
arranged and are being arranged’
for the training of State
functionaries especially the In-
secticides Inspectors.

Sub-Standard Material used in D.D.A.
Flats

4580. SHRI VIJAY KUMAR
YADAV: Will the Minister of
WORKS AND HOUSING be pleased
to state:

(a) whether the residents of Prasad
Nagar Phase-1I, Delhi have demanded
compensation for flats in Prasad
Nagar constructed by D.D.A. as they
are spurious and under specification ;
and

(b) if so, the details thereof and
Government’s reaction thereto ?

THE MINISTER OF PARLIA-
MENTARY AFFAIRS AND
WORKS AND HOUSING (SHRI

"BHISHMA NARAIN SINGH) : (a)

and (b). Information is being collected
and will be laid on the Table of the
Sabha.

Western Kosi Canal

4581. SHRI HARINATHA MISRA :
Will the Minister of IRRIGATION
be pleased to state:

(a) the year in which the Western
Kosi Canal Project was taken up for
exccution and the year when it is ex-
pected to be completely executed ;

(b) (1) when the execution was
taken up on the Indian side and has
the execution of the project been
hampered, in any way, and where ;
(11) whether construction work of
Jhanjharpur Branch Canal was sche-
duled to be taken up over 1-1/2 years
back, the GCA being 1,15,890 acres
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but somehow the execution work has
not been started, if not, what is the
-actual position ; and

(¢) whether the Prime Minister has
ordered (i) monitoring the execution
of the nroject closelv and (ii) to see if
the project can be further expedited;
if so, what action has been taken by
the Government in this connection ?

THE MINISTER OF STATE IN
‘THE MINISTRY OF IRRIGATION
(SHR1 Z.R. ANSARI): (a) and (b).
The Western Kosi Canal Project was
originally started in 1962 but the work
could not be continued due to lack of
clearance from His Majesty’s Govern-
ment of Nepal. The work on the
project could be effectively started in
Nepal and Indian territory in 1973-74,
after reaching an agreement with his
Majesty’s Government of Nepal. The
Scheme is expected to be completed
by 1987. The construction work of
Jhanjharpur branch canal was sus-
pended by the Government of Bihar
due to resistance from the local
people. Detailed surveys and investi-
gation for alternative alignments for
this branch were carried out but no
suitable alternative could be found.
The matter was discussed between
officers of the Central Water Commis-
sion and the State Engineers, in a meet-
ing held on 21-4-1982 and it was de-
cided that the State Government may
take up construction work of Jhan-
- jharpur branch canal as per approved
original alignment.

(¢) Yes, Sir. The Project is being
already monitored by the Central
Water Commission. The possibility
of expediting the completion of the
project was discussed with the State
Government who have expressed a
view that on account of various diffi-
culties like land acquisition, public
objections relating to alignment of
channals, shortage of funds etc.; it
will not be possible to complete it
before June, 1987.

SRAVANA 18, 1904 (SAKA)
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